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o f New Delhi is on an intermittent 
basis. It remains dosed during 11.00 
A M . to 4 P.M. and 10 P.M. to 4.00 
A .M . Ordinarily, there is no stoppage 
of drinking water except during the 
non-supply hours mentioned above. On 
the few occasions, which are rare, 
when there is a leakage or burst in a 
pipeline or an inter-connection is to be 
made with the new pipes laid in the 
locality, water supply has to be stop­
ped but this is invariably done after 
due notice is given in the Press. 
Attempts nre also made to carry out 
the repair work during non-supply 
hours. The N. D. M. C. have also 
stated that in case of service break­
down which requires closure of supply 
in the affected areas for necessary 
repairs, the mobile water tankers are 
sent for immediate relief to the public.
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Second Refinery in Assam

1927. Shri Dhlreswar Kalita:
Shri R- Baraa:

W ill the Minister of Petroleum and 
Chemicals be pleased to state:

(a) the number of newly dug oil 
wells in Sibsagar District, Assam 
State;

(b ) the approximate oil deposit in 
these wells;

(c) the programme to pump out 
crude oil from Lakua, Rudrasagar and 
other oil wells;

(d) whether Government are aware 
that there is a strong demand for a 
Second Refinery in Assam; and

(e ) i f  so, the reaction of Govern­
ment thereto?

The Minister of State in the Ministry 
of Petroleum and Chemicals and of 
Planning and Social W elfare (Shri
Raghn Ramalah); (a ) to (c). This
information cannot be disclosed as per 
Defence ot India Rules.

(d ) Yes, Sir. Certain representa­
tion* have been received.

(e ) As the present refining capacity 
in Assam it  in excess of the demand 
now rad tor some time to come and 
because the estab lishment of .further 
opacity  ia  this situation w ill aggra­
vate the heavy losses being incurred in 
marketing the oil products outside

Assam, Government is o f the opinion 
that the question of increasing the 
refinery capacity should be consider­
ed when there is an adequate growth 
in the local demand.

Medical and Para-Medical Personnel

1928. 8hrlmatl Suahila Rohatgl: W ill 
the Minister o f Health and Family 
Planning be pleased to state;

(a) the basis on which the require­
ments for the training of different 
categories of medical and para­
medical personnel have been assessed;

(b ) whether any norms have been 
set up for each category; and

(c) the final target of training of 
different categories?

The Minister o f Health and Family 
Planning (Dr. s. Chandrasekhar): (a )
The requirements for the training of 
different categories of medical and 
para-medical personnel have been 
assessed mainly on the recommenda­
tions of the Health Survey and Plan­
ning Committee.

(b ) The norms for assessing the 
requirements of the more important 
categories of medical and para-medled 
personnel are as follows:—

(i )  Doctors :

(a) N u rte t:

(3)  Auxiliary Nurse, 
midwives.

(4)  Pharmacists, La­
boratory Techni­
cians Basic Health 
Walkers Sanitary 
Inipecton.

(5) Dentml HyfieniH 
•nd DettttfMe-* 
chanici.

One doctor for apopu- 
lation of 3>J00.

1 One nurte/AuxiHary 
t  Nune-midwifa for a 

population of 3,000
J
One for a population 
of 10,000.

1 Oa* tadi for each Pri- 
ownrHasttiOmtn 
and DistrietfMmtt 
MoMh/TOnkPtBtti




